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+[Industrial licences given to Birla
concerns

202. SHRI RABI RAY: Will the
Minister of INDUSTRY be pleased
to state: -

(a) whether any industrial licences
were given to the Birla Group of In-
dustries during the years 1974-75,
1975-76 and from the 1st April, 1976
1o the 21st March, 1977, and if so,
~hat are the details thereof; and

(b) whether any licences have been
given to them after the 21st of March,
1977?]
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+[THE MINISTER QOF INDUSTRY
(SHR1 GEORGE FERNANDES): (a)
and (b) Yes, Sir. The details of in-
dustrial licences given to companies
controlleg by Birla family for the
period from the 1st April, 1874 to the
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21st March, 1977 as also for the period
from the 22nd March, 1977 to the 30th
June 1977, are given in the attached
statement. [See Appendix CII, Anne-~
xure No, 18].
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t[Publication of magazine
“SURYA INDIA” .

203. SHRI RABI RAY: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) when SURYA INDIA, an Eng-
lish monthly magazine published from
Delhi commenced its publication;

(b) what are the names of its Pro-
prietor and Editor;

(¢) what is the number of copies
of the magazine printed every month
and what is the rate of advertisement
per page; and - .

(d) what amount has so far been
paid to the magazine towards adver-
tisements charges for Government
advertisements?]

+[ 1 English translation.
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+[THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
LAL K. ADVANI): (a) October
1976. .

(b) As per the annua] statement
furnished in January 1977 by Suryae
Indio. under Rule 6(i) of the Re-
gistration of Newspaper Rules, the
proprietors are M|s Young Man
Printers and Publishers Private
Limited and the Editor Shrimati
Maneka Gandhi.

(c) The average number of copies
printed by the magazine upto June
1977 was 30,032. Government ad-
vertisements released to the maga-
zine through D.A.V.P. were paid at
the rate of Rs. 4000[- per page less
15 per cent.

(d) Two full page advertisements
were released to the magazine at the
rate of Rs. 4000{- per page, less 15
per cent agency commission, and a
sum of Rs. 6,800 has been paid.]

{28 JULY 1977]
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t[Remova]l] of Government employees

204, SHRI RABI RAY: Will the
Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government hag issu-
ed any orders during the recent emer-
gency period directing Ministries/De-
partments to remove some officers
from service on grounds of corruption
and inefficiency;

(b) if so, what are the contents of
the said orders; and

(¢) what is the number of em-
ployees who were removed from ser-
vice during that period on the said
grounds?1
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I 1 English translation.



